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faerR ae-Nal dar AT aa-gfear fEmEdd, 2018
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T ([ER =T & IR Har)
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12. AR & AR -G TIR A & HH H T WHR gR GAI-99I W
RET0T /IRex |aelt foefa st / argaell &1 JIguTel imaead e |

13 MM RT TIR fbU T UT<dics G /#3er Al & F9 Ahcl 31fdl SRIhel Jwgeff 3T
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24 3FTE 2018

Ho 21/ Teh.ds3Me-04 / 2014 Y. A YOMAA [T, f98R, dear &! AfERga=T Hw=ar 11399

fami 24.08.2018 &1 fr=ifeiRad S 3rare, BRI & UMSGR A Qg gRT YHIRId fHar Sirar
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[ER—TIUTd & 37T<e 4,

feHig /AR R,

WPHR & Fgad Afd |

The 24" August 2018

No. 21/T.S.S. Commission-04/2014-11400/GAD— In exercise of powers conferred
by the sub section (i) of Section 14 of the Bihar Technical Service Commission Act, 2014
(Bihar Act-13/2014) the State Government of Bihar makes the following Rules to execute
the provisions of the said Act:-

The Bihar Technical Service Commission Selection Procedure Rules, 2018
1. Short title, extent and commencement—
(D These Rules may be called "The Bihar Technical Service Commission
Selection Procedure Rules, 2018"

(2) It shall extend to the whole of the State of Bihar.

(3) It shall come into force at once.

2. Definition :- In these Rules, unless there is anything repugnant in the subject
or context :-

@) "Department” means the General Administration Department, Government
of Bihar.

(ii) "Concerned administrative department” means the department which sends
the requisition and the department which makes the appointment;

(iii) "Commission" means Bihar Technical Service Commission;

(iv) "Schedule" means the schedule attached with the Bihar Technical Service
Commission Act, 2014.

v) "Online Application" means online application received through computer
against the post advertised by Commission.

3. (1) The Commission will publish Advertisement for the posts mentioned

in the schedule every year.
(2) The Commission will invite online application for posts mentioned in
the schedule of the said Act, 2014.



4 fAgR To7e (MTURYT), 29 3P 2018

(3) The Commission may invite a single application consolidated online
for the posts which require similar academic qualification.
4. The following application fee may be charged from the applicant for online
application :-

Sl The category of the candidates Fixed
No. application fee
(i) General category/Backward category Rs. 200/-

(ii) Schedule Caste/Schedule Tribes and Rs. 50/-

Extremely Backward category, who are
permanent resident of the State of Bihar
(iii) | Reserved and unreserved category of Rs. 50/-
women candidates who are permanent
resident of the State of Bihar.

(iv) | The candidates from other States Rs. 200/-
belonging to any category either women or
man.

However, the State Government may change the above mentioned application fee
from time to time.

5. The concerned administrative departments may prescribe special qualifications
for certain posts mentioned in the Schedule. In such cases, candidate with prescribed
special qualifications shall be considered as qualified candidates for such posts.

6. The selection of candidate shall be made on the basis of marks obtained in
minimum academic qualification as prescribed in the concerned Service Cadre Rules and
marks prescribed for work experience (if provided in the concerned Service Cadre Rules)
against the requisitioned vacancies. In case of grade instead of marks in certificate/mark
sheet of educational qualifications, grade shall be converted into marks as per formula
prescribed in concerned Rules/by Concerned Departments.

7. For certain posts under provisions of concerned Cadre Rules, interview may
also be taken of the candidates included in merit-list prepared as per rule-6 above.
8. (1) For those posts in whose concerned Cadre Rules there is provision for

selection to be made on the basis of marks obtained and marks allotted for work experience,
in such case, three times of the vacancy advertised, shall be called for document verification
and on that basis merit list shall be prepared for selection.

Provided that, in case the number of candidates is less than the number of
total vacancy/three times of total number, all candidates will be invited for certificate
verification and on that basis merit list shall be prepared for selection.

(2) For such posts, in whose concerned Cadre Rules, there is provision for
selection to be made on the basis of marks obtained, marks allotted for work experience and
interview, in such cases five times candidates shall be invited for interview against the
advertised vacancies and on the basis of the aggregate marks of interview, marks in
academic qualification and marks of the experience of work the merit list shall be prepared
and there after three times more candidates against the vacancies shall be invited for
verification of certificates.

Provided that, in case the number of candidates is less than the number of total
vacancy/ five times of total number, all candidates will be invited for interview.

(3) As per the prescribed provision of post and cadre rules, the commission
shall take practical test/interview, verification of certificates and examination of health of
the candidates and on the above said basis, the final merit list shall be prepared.

9. Recommendations of the Commission shall be sent to the concerned department
after preparation of merit list. After verification of certificates, the concerned department
shall also verify the antecedents of the candidate.

10. While submitting a single consolidated application for more than one
department, it will be expected from the candidate to give their option based upon priority,
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which cannot be changed by the candidate later on. On the basis of marks obtained and
verification of certificates, the commission shall send recommendation of selected
candidates keeping in view the merit and option given by the candidate.

11. On the basis of merit list prepared on the basis of marks and option given by the
candidate, the Commission will send department wise recommendation on its own
discretion.

12. While sending requisition and preparing merit list, the rules/orders related to
reservation/roster issued by the State Government from time to time shall be followed.

13. All the successful or un-successful candidate shall be entitled to know marks
obtained by them from the list of marks obtained/merit list prepared by the Commission.

14. The provision related to selection process in concerned Service/Cadre Rules of
the Posts mentioned in annexure shall deemed to be amended up to this extent.

15. Bihar Technical Service Commission shall be competent to fix Standard and
procedure of selection, subject to the provisions of the Bihar Technical Service Commission
Act, 2014, The Bihar Technical Service Commission Rules, 2015 and these Rules.

By order of the Governor of Bihar,
HIMANSHU KUMAR RAI,
Joint Secretary to Government.
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